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Ref. No.: Gasns'33 /oA N0~ 521 /2022/9,403 Date: 13|07 ]2023

From,
Divya Mittal,
District Magistrate
Mirzapur.

To,

The Registrar,

Hon'ble National Green Tribunal,
Copemicus Marg,

New Delhi.
E-mail-judicial-ngt@gov.in

Hon'ble N ide or date 04.2023 in 0.A. No. 521/2022 u
N . Sta fU.

Sir,
In the above noted case, Hon'ble National Green Tribunal directed the following:-

..7. The Joint Committee is directed to undertake requisite visits to each of the 26 stone
crushers, verify the factual position regarding compliance with consent conditions and
submit its report within two months by e-mail at judicial-ngt@gov.in preferably in the
form of searchable PDF/OCR Support PDF and not in the form of Image PDF..."

To compliance the above direction of order dated 27.04.2023, the Joint
Committee has constituted by District Administration, Mirzapur vide Letter No.
G000420/0.A. No. 521/2022 dated 26.05.2023. The Joint Committee have conducted
field visit on 19t June, 29t June, 2023 and 15¢ July, 2023. The report of Joint Committee
regarding factual status of 26 Stone Crushers is being filed herewith.

It is requested that the previously mentioned report of Joint Committee may be
presented before the Hon'ble Tribunal for kind consideration.

Encl.: As above. Yours faithfully,
District Magistrate
Mirzapur

End. No. & Date as bove.
Copy:- Member Secretary, U.P. Pollution Control Board, Lucknow.

v
District Magistrate
Mirzapur
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Factual report of Committee constituted by
Mirzapur in the matter of Q.A. No.
of U.P.&Ors.

District Administration,
521/2022SampurnaNand V/s. State

Hon'ble NGT constituted a Joint Committee com
Lucknow, Director, Directorate of Geology and Mini
Magistrate, Mirzapur and directed the same to submit

prising of the Regional Office, MoEF&CC,
ng, Uttar Pradesh, State PCB and District
its factual and action taken report within two
months vide order dated 01.09.2022. In compliance thereof report of the Joint Committee has been
submitted vide email dated 03.02.2023. The Joint

Committee has also made its recommendations in
the report which are reproduced as under:-

"....5.15 Controlling of dust emission is a challenge in the area in question, therefore, committee
in view that a Joint Committee will constituted by local administration comprising of State PCB,
Mining Department, concerned SDMs and Police fo review the situation of dust arising from
Stone Crushers operational in the areas and compliances of the CTO condition imposed by U.P.
Pollution Control Board and if any violation is found by any of the Stome Crusher unit
recommendation be sent to State PCB to revoke the CTO granted and take further necessary
action as per provisions of Air (Prevention and Control of Pollution) Act, 1981 and
Environmental compensation should be imposed against the violaters for the defaulting days.”

In the light of above recommendation, vide order dated 27.04.2023 Hon'ble National Green
Tribunal directed the following;:-

"....7. The Joint Committee is direcied to undertake requisite visits to each of the 26 stone
crushers, verify the factual position regarding compliance with consent conditions and submit ifs

report within two months by e-mail at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF....."

To compliance the above direction of order dated 27.04.2023, the Joint Committee has
constituted by District Administration, Mirzapur vide Letter No. G000420/0.A. No. 521/2022 dated
26.05.2023 (Annexure-1).

The members of Joint Committee are as follows:-

SDM, Chunar, Mirzapur.

District Mining Officer, Mirzapur.

Asst. Environmental Engineer/Regional Officer, U.P. Pollution Control Board. Sonbhadra.
C.0. (Police),Chunar, Mirzapur.

el

On the behalf of Regional Officer, UPPCB, Sonbhadra, Shri U. K. Gupta, Assistant
Environment Engineer was conducted the field visit with the commitiee on 19.06.2023. On the
behalf of Mining Officer, Mirzapur, Shri Poonaram, Mining Inspector was conducted the field visit
with the commitice on 19.06.2023. Afier the field visits of joint committee, the aforesaid stone
crushers were submitted application addressed (o joint committee and requested to re-visit/re-
inspection in presence of them (Annexure-2). In order to that request, the joint committee has
decided a date 29.06.2023 for re-inspection/re-visit and informed to all stone crushers vide letter no.
GO00489/0A No-521/2023 dated-26.06.2023 (Annexure-3). On the behalf of Regional Officer,
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UPPCB, Sonbhadra, Shri K. K. Maurya, Scienti
Committee on 01.07.2023. Thus, The Joint Com
29™June 2023 and 1* July,
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2023 10 review the

imposed in CTO issued 10 26 Stone Crushers,

As per the facts/observations found during
conditions for 26 Nos. Stone Crushers are

listed below:-

fic Assistant has conducted the
mittee have conducted
factual position regardi

field visit, the status of gr

field visit with the

field visit on 19" June 2023,

ng compliance of conditions

anted CTO Consent

TEH.-CHUNAR, MIRZAPUR

Status of CTQ |
Bﬁ; District Name and address of the Stone _ ] CTO
) Crusher Units Issued/Not ... compliance status "
Applied | Validity |
. | .
M/S ABHIYAN CONSTR ' A
1 MIRZAPUR LRI CTO revoked &has not ] '
CHAKJATA, AHRAURA |
CHUNAR, MIRZAPUR ' obtained valid CTO NA
- ] |
2 | MIRZAPUR |M/S MAA GAYATRI STONE i S R
Ssue
g]—?li:l(:f{ SONPUR, AHRAURA, 25_0?‘23_"3’2 31.07.2026 | Non-Complying
M/S  MAHAKAL  MINNING il
&CONSTRUCTION,  SONPUR, | Issued
3 MIRZ : . ued on )
APUR BHAGWAT. CHUNAR. | 01.01.2021 31.07.2025 | Non-Complying
MIRZAPUR.
M/S PN.C. INFRATECH LTD, | Issuedon | 31.07.2026 | g
4 |MIRZAPUR | SONPUR, CHUNAR, MIRZAPUR | 11.07.2022 | ‘Meompiing
M/S  SU.  ENTERPRISES, , .
5 MIRZAPUR SONPUR, CHUNAR, MIRZAPUR Mot obtained valid CTO NA |
M/s UMA STONE WORKS, ARAZI |
NO 140,57 ka, SONPUR | Issued on ;
6 | MIRZAPUR | BAGWAT AHRAURA CHUNAR | 06.02.2020 | 31:07:2024 | Non-Complying
MIRZAPUR | B
M/s IDEAL VISIONS ARAZI NO. i
131, VILLAGE-SONPUR, | Issued on _. !
7 | MIRZAPUR | p\RGANA-BHAGWAT, TEHSIL-| 17.08.2022 | 31:07:2025 | Non-Complying
CHUNAR, DISTRICT-MIRZAPUR | e ol
M/S RAJ ASSOCIATE CRUSHER |
PLANT,VILLAGE-SONPUR, Issued on . -
8 [MIRZAPUR | b, pGANA-BHAGWAT, TEHSIL- | 27.072022 | 31072025 | Non-Complying
CHUNAR, DISTRICT-MIRZAPUR | .
M/s RAJ LAXMI ENTERPRISES,
VILLAGE-SONPUR, PARGANA- | Issuedon | 3 -
9 MIRZAPUR BHAGWAT. TEHSIL-CHUNAR, | 27.07.2021 31.07.2026 | Non-Complying
DISTRICT-MIRZAPUR 5 _ '
M/s RK. CONSTRUCTION Partially
C0.,VILLAGE-SONPUR, Issued on Complying&need
10 | MIRZAPUR | S0t o ANA-BHAGWAT, TEHSIL- | 09.062022 | 3072927 |5 ivethe
CHUNAR, DISTRICT-MIRZAPUR ) direction.
M/s MAA  SHITLA  STONE
(STONE CRUSHER | | o _
11 | MIRZAPUR | UNIT),VILLAGE-SONPUR, 0108209y | 31:07:2026 | Non-Complying
PARGANA-BHAGWAT, TEHSIL-| ~
CHUNAR, DISTRICT-MIRZAPUR
M/S P.B.R. INFRATECH PRIVATE | 0\ _
12 | MIRZAPUR |LTD. UNIT-04, VILL-SONPUR, | ,0co0os | 31.07:2027 | Non-Complying

(ﬁ f-n-f_r'.«-.-.-.-.-..-./ _
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T™M/S SATYA NARAIN SINGH CONS. Non- |
PVT. LTD (FORMELY P.B.R. Complying
INFRATECH PRIVATE LTh.. Issued on
13 | MIRZAPUR | (cTONE CRUSHER  UNIT-03)), | 28.052022 | 3!:07:2026
VILL.-SONPUR,  TEH.-CHUNAR,
MIRZAPUR 1T
u M/s ASHIRWAD STONE (EX. NAME Non-
M/S ASHIRWAD STONE WORKS) Issued on Complying
14 (MIRZAPUR | guAGAUTI DEL,  PATIHATTA, | 17122020 | 21-07-2023
CHUNAR, MIRZAPUR
M/S ELIT STONES BHAGAUTI DEL | Issued on Non-
15 | MIRZAPUR | piNAR. MIRZAPUR 2o 0sogss | SIONE083 | omnting
M/S GANGA SAGAR SINGH | . ~ Non-
16 | MIRZAPUR | (STONE CRUSHER), BHAGAUTI| P70 | 31.07.2025 Complying
DEI, CHUNAR, MIRZAPUR. e
M/S NILAMA SINGH (Ex. NAME- Partially
M/s MAA VINDHYAVASINI STONE | Issued on Complyingé
17 | MIRZAPUR | yoRKs), BHAGAUTIDEL |  dated | 31072027 | need 1o give
CHUNAR, MIRZAPUR 15.06.2023 the direction.
M/S RAJESH BHAI PATEL, ARAZI | | . Non-
18 | MIRZAPUR |NO. 18072, BHAGAUTI DEL | /5" o | 31.07.2025 Complying
PATIHATTA, CHUNAR, MIRZAPUR i |
M/S RAJU STONE PRODUCT, CTO would not
BHAGAUTI DEI, PATIHATTA, be grant on the
CHUNAR. MIRZAPUR basis c:f'f:ound |
. observations.
19 | MIRZAPUR CTO application is pending Complying
status 1s not
applicable.
Need to give
direction.
M/S RAUF KHAN, BHAGAUTI DEI, | Issued on Non-
20 | MIRZAPUR | ~ipyAR MIRZAPUR 19.102022 | 31972026 | Complying
M/S SHRIKRISHNA STONE [ | oo Non-
21 | MIRZAPUR | CRUSHER, BHAGAUTI DEI, 27.07.2022 31.07.2026 | Complying
PATIHATTA, CHUNAR, MIRZAPUR - a
M/s RIYA ENTERPRISES (EX NAME Non-
93 | MIRZAPUR | TRIDEV STONE), BHAGAUTI DEI, 2‘835‘]“;33;2 31.7.2026 | Complying
PATIHATTA, CHUNAR, MIRZAPUR i il
M/s NEW ASHATBHUJA STONE| | . Non-
23 | MIRZAPUR | BHAGAUTI DEL  PATIHATTA, | S0 %% | 31.07.2026 | Complying
CHUNAR, MIRZAPUR A8, _
M/s SHRI BAJARANG STONE| | . Non-
24 | MIRZAPUR | BHAGAUTI DEL  PATIHATTA, | |00 00 | 31.07.2027 | Complying
CHUNAR, MIRZAPUR it e Sl
M/s JAY MAA DURGAE MIXTUR lssued on Non-
25 | MIRZAPUR | PLANT, BHAGAUTI  DEL [ "0 5 | 31.07.2025 | Complying
PATIHATTA, CHUNAR, MIRZAPUR i
M/s RAJESH BHAI PATEL (STONE
CRUSHER UNIT) ARAZI NO. 704 Non-
. MI, VILL. BHAGWATI DEL POST-| Issued on Complying
26 | MIRZAFUR | baTIHATTA, PARGANA- | 13.11.2020 | 31972025
BHAGWAWT, TEH. CHUNAR,
DISTT. MIRZAPUR(U.P.) _ B
C @/ e M
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On the haszs nl'n‘t}scrva[inns found dlﬂ'ﬁZﬁeld visit of the Joint Committee, the detail factual
report of each 26 Stone Crushers separately list-wise as follows:- >

1. Observations:

1.1. M/s Abhiyan Construction, Vill.-Chakjata, Ahraura, Chunar, Mirzapur.

a)

b)

c)

d)

e)

f)

g)

h)

i)

The said industry is informe s agtablished at Vi Vol
4 -c : sn}- |.~‘L|nfm T'nui to be established at Village-Chakjata, Pargana-Ahraura,
I'ehsil-Chunar, District-Mirzapur. The Geo-coordinates of the industry is 25.043363-
latitude and 83.00845 1-longitude.

Stone Crusher was found in operational condition. Stone grits are produced by the
referred industry using boulders.

The plants and machinery ofthe industry such as primary jaw crusher, secondary jaw
crusher, vibrating screens (waterfall), conveyor belts and ends of conveyor belts were not
found covered. Vibrating screens (waterfall) is found partially covered.

A telescopic suit was found not installed at the ends of the conveyor belts. Proper water
sprinkling system was not found installed to control fugitive dust emissionand partially
installed water sprinkling system was found non-operational condition.

Separate energy meter for consumption of electricity used in water sprinkling and electro-
magnetic flow meter (water meter) for measurement of quantity of water consumption
were not found installed.

Wind breaking wall of 12 feet height was not found constructed in the industry premises,
which is showing violation of condition imposed in CTO.

Proper green belt was nol found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

DG set having capacity of 320 KVA was found establish in industry premises. The height
of the Stack attached at the exhaust of the DG set was nol found to be as per the standards

prescribed by the Board for the control of gaseous emissions generated from the DG set

in the industry.

The Industry has not submitted compliance report ol
29.11.2018 issued by SPCB. The stone crusher is not complying conditions imposed in
I

The industry is being
pollution control systems, which is
Prevention and Control of Air Pollution Act, 1981 (as amended).

ﬁ/ g ?ff M Page 4 of 40

conditions imposed in CTO dated

operated withouthaving a valid CTO & installation of proper air
showing violation of the provisions contained in the



k) CTO issued vide dated 29,il.20|g§08above stone Crusher is revoked from Regional

Office, U.P. Pollution Control Board, Sonbhadra vide letter dated 25.07.2022. Presently
Industry has not obtained valid CTO.

1.2. Recommendations:

a)

b)

It is recommended to issuc closure order against the said industry under Section-31A of
the Air (Prevention and Control of Pollution) Act, 1981 (as amended).

It is recommended to impose environmental compensation for defaulter violation days in
compliance with the instructions of Hon'ble National Green Tribunal, New Delhi, for the
violation period on the industry.

2.1. M/s Maa Gayatri Stone Works, Sonpur, Ahraura, Chunar, Mirzapur.

a)

b)

d)

)

f)

g)

The said industry is informed to be established at Arazi No. 159, 160, Area-1.0 Hectare,
Village-Sonpur, Pargana-Ahraura, Tehsil-Chunar, District-Mirzapur. The Geo-
coordinates of the industry is 24.045093-latitude and 83.002904-longitude.

Stone Crusher was found in operational condition. Stone grits are produced by the
referred industry using boulders.

The plants and machinery of the industry such as primary jaw crusher, secondary jaw
crusher, vibrating screens (waterfall), conveyor belts and ends of conveyor belts were
found covered with metal sheet.

A telescopic suit was found not installed at the ends of the conveyor belts.01 no. of water
sprinkler was found installed only at jaw crushers and boundary wall of west direction.
Water sprinklers were not found installed at vibrating screen and conveyor belts. Thus.
Adequate Water sprinkling system was not found installedto control fugitive dust
emission in the industry and partially installed water sprinkling system was found non-
operational condition.

It was found that 02 rain gun and Ol anti-smog gun are being used to control dust
emission produced by vehicular movement in the industry premises.

Separate energy meter for consumption of electricity used in water sprinkling and electro-
magnetic flow meter (water meter) for measurement of quantity of water consumption
were not found installed.

Wind breaking wall of 12 feet height was not found constructed in the industry premises,
which is showing violation ol condition imposed in CTO. Partially barricading of
approximate 10 feet height as wind breaking wall was found establish in west and 08 feet
height in North direction of industry, which is showing violation of condition imposed in
(B4 ¢ 1 ) -

@7 — - M
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h) Partially plantation has been done in premises of industry as green belt devolving activity,
but Proper green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

i) The Industry has not submitted compliance report of conditions imposed in CTO dated
25.07.2022 issued by SPCB. CTO is valid up to dated 31.07.2026. The stone crusher is
not complying conditions imposed in CTO.

i) The industry is being operated without installation of proper air pollution control systems
whichis showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

2.2. Recommendations:

a) It is recommended to revoke the CTO granted and issuing of closure order against the
said industry under Section-31A of the Air (Prevention and Control of Pollution) Act.
1981 (as amended).

b) It is also recommended to impose environmental compensation in compliance with the
instructions of Hon'ble National Green Tribunal, New Delhi, for the violation period on
the industry.

3.1. M/s Mahakal Mining and Construction, Sonpur, Bhagwat, Chunar, Mirzapur.

a) The said industry is informed to be established at Arazi No. 140, Village and Post-
Sonpur, Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur. The Geo-coordinates of the
industry is 25.050376-latitude and $3.004119-longitude.

b) Stone Crusher was found in operational condition. Stone grits are produced by the
referred industry using boulders.

¢) The plants and machinery of the industry such as primary jaw crusher, secondary jaw
crusher, vibrating screens (waterfall), conveyor belts and ends of conveyor belts were not
found fully covered. Vibrating screens (waterfall) was found partially uncovered.

"\ M Page 6 of 40
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d) A telescopic suit was found not installed at the endjgf(')th:zgi Coverid'l
sprinkler was found installed only at jaw crushers a\nd one con:::;): b:itts;h?]tnu Of‘:‘!’“’r
are not installed at barricading situated in east direction. Water sprinkl " e
installed at vibrating screen. Thus, adequate water s‘ rinkli T i i T
installed to control fugitive dust mﬁi%qion in the induzt i 53’5_1‘3”1 e i

ke : S¢ stry and partially installed water
sprinkling system was found operational condition.

e) It was found that 01 no. of anti smog gun is being used to control dust emission produced
by vehicular movement in the industry premises.

f) Separate energy meter for consumption of electricity used in water sprinkling were not
found installed. Water flow meter for measurement of quantity of water consumption
wasfound installed.

¢) Wind breaking wall of 12 feet height was not found constructed in the industry premises,
which is showing violation of condition imposed in CTO.Partially open barricading of
metal sheet of approximate 10 feetheight as wind breaking wall was found establish in
south east, west and south direction of industry, which is showing violation of condition
imposed in CTO. .

rete TAGKINA
I
[Cievaie~ ST 151
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h) Proper green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

i) DG set having capacity of 320 KVA was found establish in industry premises. The height

of the Stack attached at the exhaust of the DG set was not found to be as per the standards

prescribed by the Board for the control of gaseous emissions generated from the DG set
in the industry.

The Industry has not submitted compliance report of conditions imposed in CTO(Air and

Water) dated 01.01.2021 issued by SPCB. The CTO is valid up to dated 31.07.2025. The

stone crusher is not complying conditions imposed in CTO.

k) The industry is being operated without installation of proper air pollution control systems
whichis showing violation of the provisions contained in the Prevention and Control of

Air Pollution Act, 1981 (as amended).

i)

3.2. Recommendations:
and issuing of closure order against the

a) It is recommended to revoke the CTO granted
Control of Pollution) Act,

said industry under Section-31A of the Air (Prevention and
1981 (as amended). _ B
C’Gﬁa T M
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b)

It is also re i 1
o recommended to impose environmental compensation in compliance with the

instructions of Hon'ble National Green Tri . R
the industry. ribunal, New Delhi, for the violation period on

4.1.M/s PNC Infratech Limited, Sonpur, Bhagwat, Chunar, Mirzapur.

a)

b)

c)

d)

g)

The said industry is informed to be established at Arazi No. 57, Village-Sonpur, Pargan
Bhagwat, Tehsil-Chunar, District-Mirzapur. The Geo-coordinates of thep ir;d 'tg ?-
25.054115-latitude and 83.000388-longitude. R
Stone Crusher was found in operational condition. Stone grits are produced by the
referred industry using boulders.

The plants and machinery of the industry such as primary jaw crusher, secondary jaw
crusher, vibrating screens (waterfall), conveyor belts and ends of conveyor belts were not
fb%md fully covered. Vibrating screens (waterfall) were found partially uncovered.
Primary jaw crusher and secondary jaw crusher and conveyor belts were found partially
uncovered and end of conveyor belts were also not found covered.

A telescopic suit was found not ‘nstalled at the ends of the conveyor belts. 01 no. of water
sprinkler was found installed at jaw crushers and all conveyor belts. Water sprinklers are
not installed at metal sheet barricading situated in surrounding premises of industry.
Water sprinklers were not found installed at vibrating screen.Thus, adequate water
sprinkling system was not found installed to control fugitive dust emission in the industry
and partially installed water sprinkling system was found operational condition.

It was found that 01 no. of anti smog gun is being used to control dust emission generated

by vehicular movement in the industry premises.
of electricity used in water sprinkling and water

Separate energy meter for consumption
ter consumption was found installed.

meter for measurement of quantity of wa
Wind breaking wall of 12 feet height was not found constructed in the industry premises,

which is showing violation of condition imposed in CTO. Partially open metal sheet
Barricading of approximate 10 feet height wind breaking wall was found establish in all
direction of industry, which is showing violation of condition imposed in CTO.

Page 8 of 40




h)

k)

Proper green belt was not found Jezgopcd in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry,

DG set of capacity 625 KVA was found establish in industry premises. The height of the
Stack attached at the exhaust of the DG set was not found to be as per the standards
prescribed by the Board for the control of gaseous emissions generated from the DG set
in the industry.

The Industry has not submitted compliance report of conditions imposed in CTO (Air and
Water) dated 11.07.2022 issued by SPCB. The CTO is valid up to dated 31.07.2026. The
stone crusher is not complying conditions imposed in CTO.

The industry is being operated without installation of proper air pollution control systems
whichis showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

4.2. Recommendations:

1.

It is recommended to revoke the granted CTO and issuing of closure order against the
said industry under Section-31A of the Air (Prevention and Control of Pollution) Act,
1981 (as amended).

It is also recommended to impose environmental compensation in compliance with the
instructions of Hon'ble National Green Tribunal, New Delhi, for the violation period on

the industry.

5.1. M/s S.U. Enterprises, Village-Bhagautidei, Bhagwat, Chunar, Mirzapur.

a)

b)

c)
d)

The said industry is informed to be established at Village-Bhagautidei, Post-
Patihatta,Pargana-Bhagwat, Tehsil-Chunar, . District-Mirzapur. The Geo-coordinates of
the industry is 25.050491-latitude and 82.98684-longitude.

Stone Crusher was found in non-operational condition. Plant and machinery including
conveyor belts was found damaged condition, which showing non-operational condition
of the industry.

Stone Crusher has not obtained valid CTO from SPCB in present.

The plants and machinery of the industry such as primary jaw crusher, secondary jaw

crusher, vibrating screens (waterfall), conveyor belts and ends of conveyor belts were not

found fully covered.

e) A telescopic suit was found not installed at the ends of the conveyor belts. Proper water

sprinkling system was not found installed to control fugitive dust emission in the industry

and. W 5_ A _:.':i_? M Page 9 of 40



173

f) Separate energy meter for consumption of electricity used in water sprinkling and
electromagnetic flow meter (water meter) for measurement of quantity of water
consumption were not found installed.

g) Wind breaking wall of 12 feet height was not found constructed in the industry premises.

h) ?mpﬂr green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

i) T}1e industry is not installed proper air pollution control systems, whichis showing
violation of the prescribed guideline.

5.2. Recommendations:

A. UPPCB shall issuing the following time being direction up to 03 months to the industry-

a. Industry shall operate the plant and machinery after obtaining valid CTO from SPCB
under provision of the Air (Prevention and Control of Pollution) Act, 1981 (as
amended).

b. Industry shall installed adequate air pollution control devices as per prescribed
guideline before running the plant.

B. In case of violation of consent conditions and above issued directions, SPCB shall initiate
action against the industry and issue closure order under section-31A of the Air
(Prevention and Control of Pollution) Act, 1981 (as amended).

6.1. M/s Uma Stone Works,Sonpur, Bhagwat, Ahraura, Chunar, Mirzapur.

a) The said industry is informed to be established at Arazi No. 140, 57Ka, Village-Sonpur,
Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur. The Geo-coordinates of the industry
is 25.050352-latitude and 83.003873-longitude.

b) Stone Crusher was found in operational condition. Stone grits are produced by the
referred industry using boulders.

¢) The plants and machinery of the industry such as primary jaw crusher, secondary jaw
crusher, vibrating screens (waterfall) and ends of conveyor belts were not found fully
covered. Primary jaw crusher, secondary jaw crusher, Conveyer belt and Vibrating Screen
(water fall) were found partially covered and end of conveyor belts were found partially

covered.

d) A telescopic suit was found not installed at the ends of the conveyor belts. 01 no. of water
sprinkler was found installed only at jaw crushers and one conveyor belt. Water sprinklers
are installed at bricks barricading situated in west direction. Water sprinklers were not

w g , _ w Page 10 of 40



g)

h)

i)

k)

6.2.

b)

174

fuutnc]:ll lgstalled at v;brat%r{g screen. Thus, adequate water sprinkling system was not found
installe to control fugitive dust emission in the industry and partially installed water
sprinkling system was found operational condition.

It was found that 01 no. of anti smog gun is being used to control dust emission generated

by vehicular movement in the industry premises.

Separate energy meter for con [ ici i i

it sumption of electricity used in water sprinkling and
g ow meter (water meter) for measurement of quantity of water

consumption were not found installed.

Wlf'ld b‘reaking. waillof 12 feet height was not found constructed in the industry premises,

wl:uch is showing violation of condition imposed in CTO.Approximate 08 feet height of

brl:cks barricading as wind breaking wall is established in west direction and 03 feet

height of barricading in north direction. Partially open metal sheet barricading of

ap]?rme:lmate 08 feetheight as wind breaking wall was found established in south direction

of industry, which is showing violation of condition imposed in CTO.

Proper green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

DG set of capacity 320 KVA was found establish in industry premises. The height of the
Stack attached at the exhaust of the DG set was not found to be as per the standards
prescribed by the Board for the control of gaseous emissions generated from the DG set
in the industry.

The Industry has not submitted compliance report of conditions imposed in CTO(Air and
Water) dated 06.02.2020 issued by SPCB. The CTO is valid up to dated 31.07.2024. The
stone crusher is not complying conditions imposed in CTO.

The industry is being operated without installation of proper air pollution control systems
which is showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

Recommendations:

It is recommended to revoke the CTO granted and issuing of closure order against the
said industry under Section-31A of the Air (Prevention and Control of Pollution) Act,
1981 (as amended).

It is also recommended to impose environmental compensation in compliance with the
instructions of Hon'ble National Green Tribunal, New Delhi, for the violation period on
the industry. =
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7.1. M/s Ideal Vissions, Sonpur, Bhagv.z:rﬁ1

a)

b)

d)

g)

Ahraura, Chunar, Mirzapur,

The said industry is informed to be established at Arazi No

_i-“argana-Bhagwat,Tchs'tI-Chunar} District-Mirzapur. The Geo-coord
is 25.053033-latitude and 83.001391-longitude.

Stone Crusher was found in operational condition.
referred industry using boulders.

The plants and machinery of the industry such as

131, Village-Sonpur,
inates of the industry

Stone grits are produced by the

primary jaw crusher, secondary jaw

crusher, vibrating screens (waterfall) and ends of conveyor belts were found partially
uncovered.Ends of conveyor belts were not found covered.

A telescopic suit was found not installed at the ends of the conveyor belts. 01 no. of water
sprinkler was found installed only at jaw crushers and one conveyor belt. Water sprinklers
are not installed at barricading as wind breaking wall. Thus, adequate water sprinkling
system was not found installed to control fugitive dust emission in the industry and
partially installed water sprinkling system was found operational condition.

It was found that 02 no. of anti smog gun is being used to control dust emission generated
by vehicular movement in the industry premises.

Separate energy meter for consumption of electricity used in water sprinkling was not
found installed. Water meterfor measurement of quantity of water consumption was
found installed.

Wind breaking wall of 12 feet height was not found constructed in the industry premises,
which is showing violation of condition imposed in CTO. Partially open metal sheet
barricading of approximate 8.5feet height as wind breaking wall was found established in
east, north and south direction of industry. No Barricading was found in west direction of
the industry. Thus, Barricading as wind breaking wall is not suitable as per condition

imposed in CTO.

h) Partially plantation has been done in premises of industry as green belt devolving g

but Proper green belt was not found developed in the industry as per office memorandum
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1)

k)

176

issued by SPCB vide dated 27.02.2020. Metallic road
the premises of industry.

DG set of capacity 500 KVA was found establish in in
Stack attached at the exhaust of the DG
prescribed by the Board for the contr
in the industry.

The Industry has not

was not found constructed inside

dustry premises. The height of the
set was not found to be as per the standards
ol of gaseous emissions generated from the DG set

submitted compliance report of conditions imposed in CTO(Air and
Water) dated 17.08.2022 issued by SPCB. The CTO is valid up to dated 31.07.2025. The

stone crusher is not complying conditions imposed in CTO.
The industry is being operated without installation of proper air pollution control systems

whichis showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

7.2. Recommendations:

a)

b)

It is recommended to revoke the granted CTO and 1ssuing of closure order against the

said industry under Section-31A of the Air (Prevention and Control of Pollution) Act,
1981 (as amended).

It is also recommended to impose environmental compensation in compliance with the

instructions of Hon'ble National Green Tribunal, New Delhi, for the violation period on
the industry.

8.1. M/s Raj Associate Crusher Plant, Sonpur, Bhagwat, Chunar, Mirzapur.

a)

b)

d)

e)

The said industry is informed to be established at Arazi No. 144, Village-Sonpur,
Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur. The Geo-coordinates of the industry
1s 25.048500-latitude and 82.0021 03-longitude.

Stone Crusher was found in operational condition. Stone grits are produced by the
referred industry using boulders.

The plants and machinery of the industry such as primary jaw crusher, secondary jaw

crusher, vibrating screens (waterfall) were found covered with metal sheet. Ends of
conveyor belts were not found fully covered.

A telescopic suit was found not installed at the ends of the conveyor belts. 01 no. of water
sprinkler was found installed only at jaw crushers and all conveyor belts. Water sprinklers
are not installed at barricading. Thus, adequate water sprinkling system was not found
installed to control [ugitive dust emission in the industry and partially installed water
sprinkling system was found operational condition.

It was found that 02 no. of antj smog gun is being used 1o control dust emission generated
by vehicular movement in the industry premises. ~

% T e WY s



177

f Beparafe energy meter for consumption of electricity used in water sprinkling was not
found installed. Water meter for measurement of quantity of water consumption Wwas
found installed.

g) Wind breaking wall of 12 feet height was not found constructed in the industry premises,
which is showing violation of condition imposed in CTO.Partially barricading of
approximate 10 feet height as wind breaking wall was found established in west, north
and south direction of industry. Barricading is not established in east direction.
Thus,Wind breaking wall was not found suitable as per condition imposed in CTO.

h) Proper green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

i) DG set was found establish in industry premises. The height of the Stack attached at the
exhaust of the DG set was not found as per the standards prescribed by the Board for the
control of gaseous emissions generated from the DG set in the industry.

j) The Industry has not submitted compliance report of conditions imposed in CTO(Air and
Water) dated 27.07.2022 issued by SPCB. The CTO is valid up to dated 31.07.2025. The
stone crusher is not complying conditions imposed in CTO.

k) The industry is being operated without installation of proper air pollution control systems
whichis showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

8.2. Recommendations:

a) In view of the above observations found during site visit, it is recommended to revoke the
CTO granted and issuing of closure order against the said industry under Section-31A of
the Air (Prevention and Control of Pollution) Act, 1981 (as amended).

b) In view of the above observations found during site visit, it is also recommended to
impose environmental compensation in compliance with the instructions of Hon'ble
National Green Tribunal, New Delhi, for the violation period on the industry.

9.1.M/s Raj Laxmi Enterprises, Sonpur, Bhagwat, Chunar, Mirzapur.

a) The said industry is informed to be established at Arazi No. 57Ta, 57Mi, 7, Village-

'Sonpurj lf'argana-ﬂhagwat, Tehsil-Chunar, District-Mirzapur. The Geo-coordinates of the
industry is 25.055390-latitude and 82.998795-longitude.

b) Stone C_rusher was found in operational condition. Stone grits are produced by the
referred industry using boulders. '

¢) The plants and machinery of the industry such as primary jaw crusher, secondary jaw

crusher, vibrating screens (waterfall) and ends of conveyor belts were not found fully
@%/ @ /5 ‘rﬁ, Page 14 of 40
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covered. Conveyer belt was found partially covered. Primary jaw crusher, Secondary jaw

crusher and Vibrating screens (waterfall) were found partially covered and end of
conveyor belts were not found covered.

d) A telescopic suit was found not installed at the ends of the conveyor belts. Proper water
sprinkling system was not found installed to control fugitive dust emission in the industry
and partially installed water sprinkling system was found non-operational condition.

e) Separate energy meter for consumption of electricity used in water sprinkling was not
found installed. Water meter for measurement of quantity of water consumption was
found installed.

f) Wind breaking wall was not found constructed in the industry premises as per guideline.

g) Proper green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

h) DG set of capacity 620 KVA was found establish in industry premises. The height of the
Stack attached at the exhaust of the DG set was not found to be as per the standards
prescribed by the Board for the control of gaseous emissions generated from the DG set
in the industry.

i) The Industry has not submitted compliance report of conditions imposed in CTO (Air and
Water) dated 27.07.2021 issued by SPCB. The CTO is valid up to dated 31.07.2026. The
stone crusher is not complying conditions imposed in CTO.

j) The industry is being operated without installation of proper air pollution control systems
whichis showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

9.2. Recommendations:

a) It is recommended to revoke the CTO granted and issuing of closure order against the
said industry under Section-31A of the Air (Prevention and Control of Pollution) Act.
1981 (as amended).

b) It is also recommended to impose environmental compensation in compliance with the
instructions of Hon'ble National Green Tribunal, New Delhi, tor the violation period on
the industry.

10.1. M/s R.K. Construction Company, Sonpur, Bhagwat, Chunar, Mirzapur.

a) The said industry is informed to be established at Arazi No. 57, Area-1.0120 Hectare,
Village-Sonpur, Post-Patihatta, Tehsil-Chunar, District-Mirzapur. The Geo-coordinates of
the industry is 25.053985-latitude and 83.002484-longitude.
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b)

c)

d)

g)

h)

i
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Stone Crusher was found in operational conditi

1 . on. Stone grits are

referred industry using boulders. S e
The plants and machinery of the industry such as
crusher, vibrating screens (waterfall),

conveyor belts were found covered.

primary jaw crusher, secondary jaw
conveyor belts were found covered. Ends of

A telescopic suit was found not installed at the ends of the conveyor belts. 01 no. of water
sprinkler was found installed at jaw crushers and all conveyor belts. Water sprinklers are
installed at barricading.

[t was found that 01 no. of anti smog gun is being used to control dust emission generated
by vehicular movement in the industry premises.

Separate energy meter for consumption of electricity used in water sprinkling and Water
meter for measurement of quantity of water consumption was found situated.

Wind breaking wall of 12 feet height was found constructed in the industry premises,
which is showing compliance of condition imposed in CTO.Partially open metal sheet
barricading of approximate 12 feet height as wind breaking wall was found established in
east. west and north direction of industry, which is showing compliance of condition
imposed in CTO.

Partially plantation has been done in premises of industry as green belt devolving activity,
but Proper green belt was not found developed in the industry as per office memorandum
issued by SPCRH vide dated 27.02.2020. In spite of Metallic road, concrete mix coal tar
road was found constructed inside the premises ol industry.

DG set having capacity of 625 KVA was found establish in industry premises. The height
of the Stack attached at the exhaust ol the DG set was not found to be as per the standards

prescribed by the Board for the control of gascous emissions generated from the DG set
in the industry. ) 4
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10.2.
A.

11:1.

180

"L'\I:e [ndzstr)cil Ig»(;l;tz;;l;mltted complia1ncc report of conditions imposed in CTO (Air and
ater) date 12.06. |§5ucd by SPCB. The CTO is valid up to dated 31.07.2027. The

stone crusher 1s being partially complyconditions imposed in CTO.
Recommendations:

UPPCB shall issuing the following time being direction up to 03 months to the industry-
a. Industry shall comply all conditions imposed in CTO issued on dated 09.06.2022.
b. Industry shall installed telescopic suit at the ends of the conveyor belts.
¢. Industry must comply direction issued by Honorable NGT, New Delhi in OA no

521/2022.

In case of violation of consent conditions and above issued directions, SPCB shall initiate
action against the industry under section-31A of the Air (Prevention and Control of
Pollution) Act, 1981 (as amended).

M/s Maa Shitala Stone (Stone Crusher Unit), Village-Sonpur, Bhagwat,
Chunar, Mirzapur.

The said industry is informed to be established at Arazi Nol39 Mi, 138 Mi, 135/2Mi and
137, Area-1.140, Village-Sonpur, Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur.
The Geo-coordinates of the industry is 25.051633-latitude and 83.002939-longitude.

Stone Crusher was found in operational condition. Stone grits are produced by the
referred industry using boulders.

The plants and machinery of the industry such as primary jaw crusher, secondary jaw

crusher, vibrating screens (waterfall), conveyor belts and ends of conveyor belts were not
found fully covered. Vibrating screens (waterfall) and conveyor belts was found partially

covered. Primary jaw crusher and secondary jaw crusher were found uncovered and end
of conveyor belts were also not found covered.

d) A telescopic suit was found not installed at the ends of the conveyor belts. Proper water

€)

sprinkling system was not found installed to control fugitive dust emission in the industry
and partially installed water sprinkling system was found non-operational condition.
Separate energy meter for consumption of electricity used in water sprinkling and
clectromagnetic flow meter (water meter) for measurement of quantity of water
consumption were not found installed.

Wind breaking wall of 12 feet height was not found constructed in the industry premises,
which is showing violation of condition imposed in CTO.Wind breaking wall was not
found established in the industrypremises in east and south direction, which is showing

violation of condition imposed in CTO. ' .
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1)

b)

12.1.
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Proper green belt was not found developed in the industry as per office memorandum

issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

DG set having capacity of 500 KVA was found establish in industry premises. The height

of the Stack attached at the exhaust of the DG set was not found to be as per the standards

prescribed by the Board for the control of gascous emissions generated from the DG set
in the industry.

The Industry has not submitted compliance report of conditions imposed in CTO(Air and
Water) dated 01.08.2022 issued by SPCB. The CTO is valid up to dated 31.07.2026. The
stone crusher is not complying conditions imposed in CTO.

The industry is being operated without installation of proper air pollution control systems

whichis showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

Recommendations:

It is recommended to revoke the granted CTO and issuing of closure order against the
said industry under Section-31A of the Air (Prevention and Control of Pollution) Act,
1981 (as amended).

It is also recommended to impose environmental compensation in compliance with the

instructions of Hon'ble National Green Tribunal, New Delhi, for the violation period on
the industry.

M/s PBR Infratech Private Limited (Unit-4), Sonpur, Bhagwat, Chunar,
Mirzapur.

The said industry is informed to be established at Arazi No. 135Mi, Area-1.2008 Hectare.
Village-Sonpur,  Pargana-Bhagwat, Tehsil-Chunar,  District-Mirzapur. The  Geo-
coordinates of the industry is 25.0531 1 1-latitude and 83.004472-longitude.

Stone Crusher was found in operational condition. Stone grits are produced by the
referred industry using boulders.

The plants and machinery of the industry such as primary jaw crusher, secondary jaw

crusher, vibrating screens (waterfall) and ends of convevor belts were tound partially
covered.

d) A telescopic suit was found not installed at the ends of the conveyor belts. 01 No. of

water sprinkler was found installed only at jaw crusher and at 02 conveyer belts. Water
sprinklers are not installed at barricading situated in ngrth direction. Thus, adequate water

i ¢ :;Cj ¥__——' P ig_/_'f ? M Page 18 of 40



h)

1)

k)

182

sprmklutug system was not found installed to control fugitive dust emission in the industry
and partially installed water sprinkling system w

. as found non-operational condition.
It was found

that 02 Nos. of anti Smog gun is being used to control dust emission
generated by vehicular movement in the industry premises.
Separate energy meter for consumption of clectricity used in
electromagnetic flow meter (water meter) for measurement
consumption were not found installed.

water sprinkling and
of quantity of water

Wind breaking wall of 12 feet height was not found constructed in the industry premises,
which is showing violation of condition imposed in CTO.Partially open metal sheet
barricading of 08 feet height was found established in north direction only and No
barricading situated in the rest direction. Thus, Wind breaking wall was not found
situated as per guideline, which shows violation of consent conditions.

Proper green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

DG set having capacity of 500 KVA was found establish in industry premises. The height
of the Stack attached at the exhaust of the DG set was not found to be as per the standards
prescribed by the Board for the control of gaseous emissions generated from the DG set
in the industry.

The Industry has not submitted compliance report of conditions imposed in CTO(Air and
Water) dated 26.05.2022 issued by SPCB. The CTO is valid up to dated 31.07.2027. The
stone crusher is not complying conditions imposed in CTO.

The industry is being operated without installation of proper air pollution control systems
whichis showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

12.2. Recommendations:

)

b)

13.1.

It is recommended to revoke the CTO granted and issuing of closure order against the
said industry under Section-31A of the Air (Prevention and Control of Pollution) Act,
1981 (as amended).

It is also recommended o impose environmental compensation in compliance with the
instructions ol Hon'ble National Green Tribunal, New Delhi, for the violation period on
the industry.

M/s SatyaNarain Singh Construction Private Limited Formerly Name M/s
PBR Infratech Pvt. Ltd (Stone Crusher Unit-3), Sonpur, Bhagwat, Chunar,

Mirzapur. @’_— 2
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183

The said industry is informed to be established at Arazi No. 140Mi, Area-1.265 Hectare
Village-Sonpur,  Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur. The Gccn:
coordinates of the industry is 25.0502576-latitude and 83.0029063-longitude.

Stone Crusher was found in operational condition. Stone grits are produced by the
referred industry using boulders.

The plants and machinery of the industry such as primary jaw crusher, secondary jaw
crusher and vibrating screens (waterfall) were not found fully covered.Ends of conveyor
belts were not found fully covered. One conveyer belt out of three was found uncovered.

d) A telescopic suit was found not installed at the ends of the conveyor belts. 01 no. of water

sprinkler was found installed only at jaw crushers and two conveyor belt. Water
sprinklers are not installed at barricading situated in east direction. Water sprinklers were
not found installed at vibrating screen. Thus, adequate water sprinkling system was not
found installed to control fugitive dust emission in the industry and partially installed
water sprinkling system was found operational condition.

e) It was found that 02 no. of anti smog gun is being used to control dust emission generated

by vehicular movement in the industry premises.

f) Separate energy meter for consumption of electricity used in water sprinkling was not

found installed. Water meter to measurement of quantity of water consumption was found
installed.

¢) Wind breaking wall of 12 feet height was not found constructed in the industry premises,

which is showing violation of condition imposed in CTO.Partially barricading of
approximate 10 feet height as wind breaking wall was found established in east, west and
south direction of industry, which is showing violation of condition imposed in CTO. .

2 s o, % ; = . . e
h) Proper green belt was not found developed in the industry as per office memorandum

issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry. s
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1)

i)

k)

13.2.
a)

b)

14.1.

b)

c)

d)

184

DG set havi [
. qmc;nﬁ:zfﬁacny of 580 KVA was found establish in industry premises. The height
: ached at the exhaust of the DG set was not found to be as per the slandafd
3

prescribed by the Board for tl
. 1¢ control of pase issi
in the industry. gaseous emissions generated from the DG set

The Industry has not submitted compliance report of conditions imposed in CTO(AI
Water) dated 28.05.2022 issued by SPCB. The CTO is valid up to da};cd 31.07 E[Eit;r ?"r;ld
stone crusher is not complying conditions imposed in CTO. o o
”‘ll’:‘ m.dustry is being operated without installation of proper air pollution control systems
whichis showing violation of the provisions contained in the Prevention and Control n.F
Air Pollution Act. 1981 (as amended).

Recommendations:

It is recommended to revoke the CTO granted and issuing of closure order against the
said industry under Section-31A of the Air (Prevention and Control of Pollution) Act,
1981 (as amended).

It is also recommended to impose environmental compensation in compliance with the
instructions of Hon'ble National Green Tribunal, New Delhi, for the violation period on

the industry.
M/s Ashirwad Stone (Ex NAme M/s Ashirwasd Stone Works), Bhgautidei,

Patihatta, Chunar, Mirzapur.

The said industry is informed to be established at Village-Bhagaudei Post-Patihatta.
Pargana-Bhagwat.Tehsil-Chunar, District-Mirzapur. The Geo-coordinates of the industry
is 25.048116-latitude and 82.979781-longitude.

Stone Crusher was found in operational condition. Stone grits are produced by the

referred industry using boulders.
The plants and machinery of the industry such as primary jaw crusher, secondary jaw

crusher. vibrating screens (waterfall) and ends of conveyor belts were found partially
uncovered. Conveyor belts were found covered.

i was Tound not installed al the ends ol the conveyor belts, 01 no. ol water

A telescopic su
Water sprinklers are installed at

sprinkler was found installed only at jaw crushers.
barricading. Waler sprinklers were nol found installed at vibrating screen and conveyor
belts. Thus, adequale waler sprinkling system was not found installed to control fugitive
dust emission in the industry and partially installed water sprinkling system was found

operational condition.



¢) It was found that- anti smog gun or MUn is not being used to control dust emission

generated by vehicular movement in the industry premises, which shows violation of the
consent conditions.

)

Separate energy meter for consumption of electricity used in water sprinkling and
electromagnetic flow meter (water meter) for measurement of quantity of water
consumption were not found installed.

Wind breaking wall of 12 feet height was not found constructed in the industry premises,
which is showing violation of condition imposed in CTO. Partially barricading of
approximate 11 feet height as wind breaking wall was found established in east, west and
south direction of industry. No barricading was found established in north direction

Thus. Barricading as wind breaking wall situated in the industry premises is not suitable
as per guideline or condition imposed in CTO.

h) Proper green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside

the premises of industry.

DG set of capacity 180 KVA was found establish in industry premises. The height of the

Stack attached at the exhaust of the DG set was not found to be as per the standards

prescribed by the Board for the control of gaseous emissions generated from the DG set
in the industry.

i) The Industry has not submitted compliance report of conditions imposed in CTO(Air and

Water) dated 17.12.2020 issued by SPCB. The CTO is valid up to dated 31.07.2023. The

stone crusher is not complying conditions imposed in CTO.

k) The industry is being operated without installation of proper air pollution control systems
whichis showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

14.2. Recommendations:

a) It is recommended 1o revoke the CTO granted and issuing of closure order against the

said industry under Section-31A of the Air (Prevention and Control of Pollution) Act
1981 {as amended).
b) It is also recommended o impose environmental compensation in compliance with the

instructions ol Hon'ble National Green Tribunal, New Delhi, for the violation period on
the industry.

15.1. M/s Elite Stones, Village- Bhagautidei, Chunar, Mirzapur.
he said industry is informed 10 be established at Arazi No. 601, 305, Village-

Bhagautidei, Post-Patihatta, T'ehsil-Chunar, District-Mirzapur. The Geo-coordinates of the
industry is 25.057365- latitude and 82.993435-longitude.
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b) Stl?ne: C_rusher was found in opergtggal condition. Stone grits are produced by the
referred industry using boulders.

¢) The plants and machinery of the industry such as primary jaw crusher, secondary jaw
crusher, vibrating screens (waterfall) and ends of conveyor belts were not found fully
covered. Primary jaw crusher, secondary jaw crusher, Conveyer belt and Vibrating Screen
(water fall) were found partially uncovered and end of conveyor belts were also not found

covered.

d) A telescopic suit was found not installed at the ends of the conveyor belts. 01 no. of water
sprinkler was found installed only at jaw crushers and conveyor belts. Water sprinklers
are not installed at barricading. Water sprinklers were not found installed at vibrating
screen. Thus, adequate water sprinkling system was not found installed to control fugitive
dust emission in the industry and partially installed water sprinkling system was found
operational condition.

e) It was found that anti smog gun is not being used to control dust emission generated by
vehicular movement in the industry premises, which shows violation of consent
conditions.

f) Separate energy meter for consumption of electricity used in water sprinkling and
electromagnetic flow meter (water meter) for measurement of quantity of water
consumption were not found installed.

g) Wind breaking wall of 12 feet height was not found constructed in the industry premises.
which is showing violation of condition imposed in CTO.Partially barricading of
approximate 09 feet height as wind breaking wall was found established in east.In south
direction, no barricading is situated and barricading is being constructed in north, west
direction. Thus, Barricading as wind breaking wall situated in the industry premises is not

suitable as per guideline or condition imposed in CTO.

h) ?roper green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road ﬁ'_s,nm found constructed inside

the premises of industry. , L
e ;
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1) DG set of capacity 380 KVA was fﬂung é?ablish in industry premises. The height of the
Stack attached at the exhaust of the DG set was not found to be as per the standards
prescribed by the Board for the control of gaseous emissions generated from the DG set
in the industry.

1) The Industry has not submitted compliance report of conditions imposed in CTO(Air and
Water) dated 22.08.2022 issued by SPCB. The CTO is valid up to dated 31.07.2023. The
stone crusher is not complying conditions imposed in CTO.

k) The industry is being operated without installation of proper air pollution control systems

whichis showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

15.2. Recommendations:

a) It is recommended to revoke the CTO granted and issuing of closure order against the
said industry under Section-31A of the Air (Prevention and Control of Pollution) Act,
1981 (as amended).

b) It is also recommended to impose environmental compensation in compliance with the

instructions of Hon'ble National Green Tribunal, New Delhi, for the violation period on
the industry.

16.1. M/s Ganga SagarSingh (Stone Crusher), Village-Bhagautidei, Chunar,
Mirzapur.

a) The said industry is informed to be established at Arazi No. 731 Mi, Village-Bhagautidei,
Post-Patihatta, Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur. The Geo-coordinates
of the industry is 25.05734-latitude and 82.99646-longitude.

b) Stone Crusher was found in operational condition. Stone grits are produced by the
referred industry using boulders.

c) The plants and machinery of the industry such as primary jaw crusher, secondary jaw
crusher, vibrating screens (waterfall) and ends of conveyor belts were not found fully

covered. Primary jaw crusher, secondary jaw crusher was found not covered. Conveyer
belt and Vibrating Screen (water fall) were found partially covered.
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d) A telescopic suit was found not installed at the ends of the conveyor belts. Water
sprinkler was not found installed at Jaw crushers and conveyor belts. Water sprinklers are
not installed at metal sheet barricading situated in north direction. W

not found installed at vibrating screen. Thus, adequate water sprinkling system was not

found installed to control fugitive dust

Hialie emission in the industry and partially installed
water sprinkling system was found o

perational condition.
L .
g LD M'
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f)

g)

188

smog gun is being used to control dust emission generated
ndustry premises.

It was found that 02 no. of anti
by vehicular movement in the i

Separate . )
P energy meter for consumption of electricity used in water sprinkling and

electromagnetic flow meter (water meter) for measurement of

' . quantity of water
consumption were not found installed.

Wll.‘ld breaking wall of 12 feet height was not found constructed in the industry premises
which is showing violation of condition imposed in CTO.Partially barricading o;
al;.}pro;?(imatc 8.5 feet height as wind breaking wall was found established in north
dlrec:t.mn of industry. Thus, Barricading as wind breaking wall situated in the industry
premises is not suitable as per guideline or condition imposed in CTO.

h) Proper green belt was not found developed in the industry as per office memorandum

i)

issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

DG set of capacity 625 KVA was found establish in industry premises. The height of the
Stack attached at the exhaust of the DG set was not found to be as per the standards
prescribed by the Board for the control of gaseous emissions generated from the DG set
in the industry.

The Industry has not submitted compliance report of conditions imposed in CTO(Air and
Water) dated 11.02.2021 issued by SPCB. The CTO is valid up to dated 31.07.2025. The
stone crusher is not complying conditions imposed in CTO.

k) The industry is being operated without installation of proper air pollution control systems

16.2.

whichis showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

Two plants and machineries at same dug were found in Industry premises. The Crushing
capacity of one is informed 150 TPH and other is 200 TPH. CTO has been issued to
industry for production of stone grits @12500 Ton/Year. It is showing violation of
Consent conditions.

Recommendations:

a) It is recommended to revoke the CTO granted and issuing of closure order against the

said industry under Section-31A of the Air (Prevention and Control of Pollution) Act,
1981 (as amended).

b) It is also recommended to impose environmental compensation in compliance with the

instructions of Hon'ble National Green ‘I'ribunal, New Delhi, for the violation period on
the industry. e
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17.1. M/s Nilima Singh (Ex. Name M/s

MaaVindhyavasini Stone Work ]

- - s V 2

Bhagautidei, Chunar, Mirzapur. R

a) The said industry is informed to be established at Arazi No. 184, Vill
PGst—Patlhaua,Pargana—Bhagwal, Tehsil-Chunar, District-Mirzapur.
of the industry is 25.0473 13-latitude and 82.979409-longitude.

b) The Industry was found operational condition. Stone grits are produced by the referred
industry using boulders.

age-Bhagautidei,
The Geo-coordinates

¢) The plants and machinery of the industry such as Primary jaw crusher, secondary jaw

crusher and Conveyer belt were found covered and Vibrating Screen (water fall) were
found covered.

4 A W iy = e [ e e B
—

d) A telescopic suit was found not installed at the ends of the conveyor belts. 01 no. of water
sprinkler was found installed at jaw crushers and all conveyor belts. Water sprinklers are
installed at barricading situated in south direction. Water sprinkling system was found
operational condition.

e) It was found that 02 no. of anti smog gun is being used to control dust emission generated
by vehicular movement in the industry premises.

f) Separate energy meter for consumption of electricity used in water sprinkling and
electromagnetic flow meter (water meter) for measurement of quantity of water
consumption were not found installed.

g) Wind breaking wall of 12 feet height was not found constructed in the industry premises,
which is showing violation of condition imposed in CTO.Partially barricading of
approximate 10 feet height as wind breaking wall was found established in all directions

of industry except north direction. In the north direction, barricading of other stone
crusher after way/link road was situated.

h) Proper green belt was not lound developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not-found constructed inside

the premises of industr L
T )
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1) set of capacity 250 KVA was found establish in industry premises. The hei ght of the

Stack attached at the exhaust of the DG set was

: found to be as per the standards
[-JI'EESCI'l'bE.d by the Board for the control of gaseous emissions generated from the DG set
in the industry.

1) The conditional CTO has issued to the industry vide online letter dated 15.06.2023. The

CTO is valid up to dated 31.07.2027. Compliance report is to submit by the industry
within 03 months.

17.2. Recommendations:

. UPPCB shall issuing the following time being direction up to 03 months to the industry-

a. Industry shall comply all conditions imposed in CTO issued on dated 15.06.2023.

b. Industry shall installed telescopic suit at the ends of the conveyor belts, Separate energy
meter for consumption of electricity used in water sprinkling and electromagnetic flow
meter (water meter) for measurement of quantity of water consumption before running
the plant.

¢. Industry must comply direction issued by Honorable NGT, New Delhi in OA no
521/2022.

B. In case of violation of consent conditions and above issued directions, SPCB shall initiate

action against the industry under section-31A of the Air (Prevention and Control of
Pollution) Act, 1981 (as amended).

18.1. MJ/s RajeshBhai Patel, Village- Bhagautidei, Bhagwawt, Chunar, Mirzapur.

a) The said industry is informed to be established at Arazi No. 180/2, Village-Bhagautidei,

Post-Patihatta,Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur. The Geo-coordinates

of the industry is 25.044763-latitude and 82.974697-longitude.

Stone Crusher was found in operational condition. Stone grits are produced by the

referred industry using boulders.

c) The plants and machinery of the industry such as primary jaw crusher, secondary jaw
crusher, vibrating screens (waterfall) and ends of conveyor belts were not found fully
covered. Primary jaw crusher, secondary jaw crushers were found partially covered.

Conveyer belt and Vibrating Screen (water fall) were found partially covered and end of
conveyor belts were also not found covered.

d) A telescopic suit was found not installed at the ends ol the conveyor belts. 01 no. of water

sprinkler was found installed only at jaw crushers and one conveyor belt. Water sprinklers
are installed at barricading situated in west direction. Water sprinklers were not found
installed at ends of conveyor belts and all directions except-West direction. T

hus, adequate
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water sprinkling system was not found Jbtalled to control fugitive dust emission in the
industry and partially installed water sprinkling system was found operational condition.

e) It was found that 01 no. of anti smog gun is being used to control dust emission generated
by vehicular movement in the industry premises. Rain gun or water tanker mounted
sprinklers is not being used.

f) Separate energy meter for consumption of electricity used in water sprinkling and
electromagnetic flow meter (water meter) for measurement of quantity of water
consumption were not found installed.

0) Wind breaking wall of 12 feet height was not found constructed in the industry premises,
which is showing violation of condition imposed in CTO.Partially open metal sheet
barricading of approximate approx. 10 feetheight as wind breaking wall was found

established in west and north directions of industry, which is showing violation of
condition imposed in CTO. .

h) Proper green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

i) DG set of capacity 500 KVA was found establish in industry premises. The height of the
Stack attached at the exhaust of the DG set was not found to be as per the standards

prescribed by the Board for the control of gaseous emissions generated from the DG set
in the industry.

j) The Industry has not submitted compliance report of conditions imposed in CTO(Air and
Water) dated 14.10.2020 issued by SPCB. The CTO is valid up to dated 31.07.2025. The
stone crusher is not complying conditions imposed in CTO.

k)

The industry is being operated without installation of proper air pollution control systems

whichis showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

18.2. Recommendations:

a) It is recommended to revoke the CTO granted and issuing of closure order agamnst the
said industry under Section-31A ol the Air (Prevention and Control of Pollution) Act,
1981 (as amended).

b)

It is also recommended to impose environmental compensation in compliance with the

instructions of Hon'ble National Green ‘Tribunal, New Delhi, for the violation period on
the industry. .
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19.1. M/s Raju Stone Product, Village-Bhagautidei, Bhagwat, Chunar, Mirzapur.

a) The: said industry is informed to be established at Village-Bhagautidei, Post-
Patihatta,Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur. The Geo-coordinates of
the industry is 25.058795-latitude and 82.997373-longitude.

b) Stone Crusher was found in non-operational condition. Plant and machinery including
conveyor belts was found damaged condition, which showing non-operational condition
of the industry.

¢) The plants and machinery of the industry such as primary jaw crusher, secondary jaw
crusher, vibrating screens (waterfall) and end ends of conveyor belts were not found fully

covered.

d) A telescopic suit was found not installed at the ends of the conveyor belts. Water
sprinkler was found installed at jaw crushers and conveyor belts. Water sprinklers are
installed at barricading situated in only south direction. Water sprinklers were not found
installed at vibrating screen. Thus, adequate water sprinkling system was not found
installed to control fugitive dust emission in the industry and partially installed water
sprinkling system was found operational condition.

e) It was found that anti smog gun is not being used to control dust emission generated by
vehicular movement in the industry premises.

f) Separate energy meter for consumption of electricity used in water sprinkling and
clectromagnetic flow meter (water meter) for measurement of quantity of water
consumption were not found installed.

¢) Wind breaking wall of 12 feet height was not found constructed in the industry premises,
which is showing violation of condition imposed in CTO.Only I0feet height of brick
barricading as wind breaking wall was constructed in south and east direction.
Barricading was not situated in all direction except south and east. Thus, Barricading as
wind breaking wall situated in the industry premises is not suitable as per condition
imposed in CTO.

h) Proper green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

i) DG set having capacity of 500 KVA and 320 KVA was found establish in industry
premises. The height of the Stack attached at the exhaust of the DG set was not found to
be as per the standards prescribed by the Board for the control of gaseous emissions
generated from the DG set in the industry. w
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i)

)

m)

19.2.

b)

)

d)

The Industry has not submitted compliance
04.07.2018 issued by SPCB.
CTO.

Thelmdustr}i (& .nut hav.ing ar vah:d CTO & installation of proper air pollution control
systems, ‘Whl.C-h Is showing violation of the provisions contained in the Prevention and
Control of Air Pollution Act, 1981 (as amended).

CTO issued vide dated 04.07.2018 to above stone Crusher is has been expired on dated
31.12.2022. Presently Industry has not obtained valid CTO.

Industry has not obtained valid CTO from the SPCB and applied to obtain CTO. In the

light of above circumstances and due to lack of APCS, CTO would not be grant to the
industry.

- report of conditions imposed in CTO dated
I'he stone crusher is not complying conditions imposed in

Recommendations:

Industry has the following direction shall issue to the industry-

Industry shall obtained valid CTO from SPCB before running the plant.

Industry shall installed adequate air pollution control devices as per prescribed guideline
before running the plant.

In case of violation of consent conditions, SPCB shall initiate action against the industry
under section-31A of the Air (Prevention and Control of Pollution) Act, 1981 (as
amended).

. M/s Rauf Khan, Village- Bhagautidei, Chunar, Mirzapur.

The said industry is informed to be established at Arazi No. 180/2, Village-Bhagautidei,
Post-Patihatta, Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur. The Geo-coordinates
of the industry is 25.047862-latitude and 82.982354-longitude.

Stone Crusher was found non-operational condition during visit, but it seems to be near
about condition that plant is being run. Stone grits are produced by the referred industry
using boulders.

The plants and machinery of the industry such as primary jaw crusher, secondary jaw
crusher, vibrating screens (waterfall) and end ends of conveyor belts were not found fully
covered. Primary jaw crusher, secondary jaw crusher, Conveyer belt and Vibrating
Screen(water fall) were found partially covered and end of conveyor belts were also not
found covered.

A telescopic suit was lound not installed at the ends of the conveyor belts. Proper water
sprinkling system was not lound installed to control lugitive dust emission in the industry
and partially installed water sprinkling system was found non-operational condition.

@ -
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¢) Separate e i
) Sep nergy meter for consumpli®d of electricity used in wat inkli
electromagnetic flow met e
: meter (water meter) for measurement of quantity of wat
consumption were not found installed. N
f) er-.d b?'eakmg :Wﬂ“ (,?!f 12 feet height was not found constructed in the industry premises
whu?h 1§ showing violation of condition imposed in CTO.Partially open metal sheei
hamc%mdmg of approximate approx. 10feet height as wind breaking wall was found
established in north and west directions of industry, which is showing violation of

condition imposed in CTO. . No Barricading as Wind Breaking wall found in east, west
and south direction of the industry.

g) Proper green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry/

h) DG set of capacity 163 KVA was found establish in industry premises. The height of the
Stack attached at the exhaust of the DG set was not found to be as per the standards
prescribed by the Board for the control of gaseous emissions generated from the DG set
in the industry.

i) The Industry has not submitted compliance report of conditions imposed in CTO(Air and
Water) dated 19.10.2022 issued by SPCB. The CTO is valid up to dated 31.07.2026.

20.2. Recommendations:

a) It is recommended to revoke the CTO granted and issuing of closure order against the
said industry under Section-31A of the Air (Prevention and Control of Pollution) Act.
1981 (as amended).

b) It is also recommended to impose environmental compensation in compliance with the
instructions of Hon'ble National Green Tribunal, New Delhi, for the violation period on
the industry.

21.1.  M/s Shree Krishna Stone Crusher, Village-Bhagautidei, Bhagwat, Chunar,
Mirzapur.

a) The said industry is informed to be established at Arazi No. 183 and 188, Village-
Bhagautidei, Post-Patihatta,Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur. The
Geo-coordinates of the industry is 25.047996-latitude and 82.980422-longitude.

b) Stone Crusher was found in operational condition. Stone grits are produced by the
referred industry using boulders.
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c)

d)

g

h)

195

The plants and machi -

e hinery of the industry such as primary jaw crusher, secondary jaw

CGVBI‘E(i hekee g-SCl'E‘,eng (waterfall) and ends of conveyor belts were -not found fully
. ry Jaw crusher was found not covered. Secondary jaw crusher, Conveyer

Belt and Vibrating Screen (w.
ater fall) were found partiall
belts were also not found covered. R

A telescopic suit was found not installed at the ends of the conveyor belts. 01 no. of water
sprinkler was found installed only at jaw crushers and all conveyor belts. Water sprinklers
are not installed at barricading situated in east direction. Water sprinklers were not found
installed at vibrating screen. Thus, adequate water sprinkling system was not found
‘nstalled to control fugitive dust emission in the industry and partially installed water
sprinkling system was found operational condition.

It was found that 01 no. of anti smog gun is being used to control dust emission generated
by vehicular movement in the industry premises.

Separate energy meter for consumption of electricity used in water sprinkling and
electromagnetic flow meter (water meter) for measurement of quantity of water
consumption were not found installed.

Wind breaking wall of 12 feet height was not found constructed in the industry premises,
which is showing violation of condition imposed in CTO.Partially barricading of
approximate approx. 8.5 feet height as wind breaking wall was found established only in
east direction of industry. Barricading was not situated in all direction except east. Thus,
Barricading as wind breaking wall situated in the industry premises is not suitable as per
condition imposed in CTO.

'f"roper green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

DG set of capacity 320 KVA was found establish in industry premises. The height of the
Stack attached at the exhaust of the DG set was not )fgund to be as per the standards
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k)

21.2.

a)

b)

22.1.

prescribed by the B
i oard for the contro] of 2aseous emissi
in the mduslr}r, Issions generated from the DG set

The Industry has not submj
mitted compli ..
Water) dated 27.07.2022 issued b Pliance report of conditions

stone crusher
The industry

1 imposed in CTO(Air and
Y SPCB. The CTO is valid up to dated 31.07.2026. The
e nditions imposed in CTO.
s IS being operated without installation of proper
W!llChlS showing violation of the provisions contained
Air Pollution Act, 1981 (as amended).

15 not CDmpiying co

air pollution control systems
in the Prevention and Control of

Recommendations:

It is recommended to revoke the granted CTO and issuing of closure order against the
said industry under Section-31A of the Air (Prevention and Control of Pollution) Act,
1981 (as amended).

It is also recommended to impose environmental compensation in compliance with the
instructions of Hon'ble National Green Tribunal, New Delhi, for the violation period on
the industry.

M/s Riya Enterprises (Ex Name Tridev Stone), Village-Bhagautidei,
Patihatta, Bhagwat, Chunar, Mirzapur.

The said industry is informed to be established at Arazi No. 704 Mi, Village-Bhagautidet,
Post-Patihatta,Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur. The Geo-coordinates
of the industry is 25.061692-latitude and 82.99871 1-longitude.

Stone Crusher was found in operational condition. Stone grits are produced by the
referred industry using boulders. ‘
The plants and machinery of the industry such as primary jaw crusher, secondary jaw
crusher, vibrating screens (waterfall) and ends of conveyor belts were not found fully
covered. Primary jaw crusher, secondary jaw crusher and Vibrating Screen (water fall)
were found partially covered and end of conveyor belts were also not found covered.

d) A telescopic suit was found not installed at the ends of the conveyor belts. 01 no. of water

sprinkler was found installed at jaw crushers and 02 conveyor belts. Water sprinklers are
not installed at barricading situated in west direction, Water sprinklers were not found
installed at vibrating screen. Thus, adequate water sprinkling system was not found
installed to control fugitive dust emission in the industry and partially installed water
sprinkling system was found operational condition.

It was found that anti smog gun is not being used to contro] dust emission generated by
vehicular movement in the industry premises. -
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N Sgparate cnergy meter for consumpt?og7

electromagnetic flow meter (water : | eHGIE s sprinkling and
. meter :
consumption were not found installed ) for measurement of quantity of water

g) Wind breaking w .
ik 1o shogwij“ (;f 112 F‘eet height was not found constructed in the industry premises,
approximate a - - ation of condition imposed in CTO.Partially barricading of
pprox. 10 feet height as wind breaking wall was found established in east,

West and llDI’th dilecli(}l"ls Q & '_y' i 5
) t ll‘ldustl' " Wh":h l Shﬁ i i iti
: i ? 0- - Wlﬂg nﬁnct}mpllance (:‘i C(Hldltl@

h) Partially plantation has been done in premises of industry as green belt devolving activity,
but proper green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 77.02.2020. Metallic road was not found constructed inside
the premises of industry.

i) DG set of capacity 320 K VA was found establish in industry premises. The height of the
Stack attached at the exhaust of the DG set was not found to be as per the standards
prescribed by the Board for the control of gaseous emissions generated from the DG set
in the industry.

i) The Industry has not submitted compliance report of conditions imposed in CTO(Air and
Water) dated 28.06.2022 issued by SPCB. The CTO is valid up to dated 31.07.2026. The
<tone crusher is not complying conditions imposed in CTO.

k) The industry is being operated without installation of proper air pollution control systems

whichis showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

2.5 My B Recommendations:
a) Itis recommended t

o revoke the CTO granted and issuing of closure order against the
said industry under Section-31A of the Air (Prevention and Control of Pollution) Act,
1981 (as amended).

by It is also recommended to impose environmental compensation in compliance with the

instructions of Hon'ble National Green Tribunal, New Delhi, for the violation period on
the industry.

23.1. M/s New Ashtbhuja Stone, Village-Bhagautidei, Chunar, Mirzapur.

a) The said industry is informed 1o be established at Arazi No. 688, 691, 692, 713, 714, 720
?2'1, 722, ?25 and726, Village-Bhagautidei,Pargana-Bhagwat, Tehsil-Chunar, District-
Mirzapur. The Geo-coordinates of the industry is 25.060722-latitude and 82.997878-

longitude. s @ f@f M
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h)

c)

d)

)
h)

1)

k)

23.2.

Stone Crushe , ,
o r was‘ found in Operatiglgpcgndiﬁ g :

X ustry using boulders on. Stone grits are produced by the
The of plants and ' :

m :
crusher, vibrati achinery of the industry such as primary i :
sher, vibrating screens ( S primary jaw crusher, secondary jaw
covered. Primary jaw ¢ WaFCTfﬂl[) and ends of conveyor belts were not found fully
Semmen (Water Il Wemblj:ushzl. secondary jaw crusher, Conveyer Belt and Vibrating
( i .

found covered. und partially covered and end of conveyor belts were also not

A telescopic suit was found not installed at the ends of the conveyor belts. 01 no. of water
sprinkler was found installed only at jaw crushers. Water sprinklers are not installed at
conveyor belts and vibrating screen. Thus, adequate water sprinkling system was not
found installed to control fugitive dust emission in the industry and partially installed
water sprinkling system was found operational condition.

It was found that anti smog gun is not being used to control dust emission generated by
vehicular movement in the industry premises.

Separate energy meter for consumption of electricity used in water sprinkling and
clectromagnetic flow meter (water meter) for measurement of quantity of water
consumptionwere not found installed.

Wind breaking wall was not found constructed in the industry premises as per guideline.
Proper green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

DG set of capacity 400 KVA was found establish in industry premises. The height of the
Stack attached at the exhaust of the DG set was not found to be as per the standards
prescribed by the Board for the control of gaseous emissions generated from the DG set
in the industry.

The Industry has not submitted compliance report of conditions imposed in CTO(Air and
Water) dated 02.08.2021 issued by SPCB. The CTO is valid up to dated 31.07.2026. The
stone crusher is not complying conditions imposed in CTO.

The industry is being operated without installation of proper air pollution control systems

whichis showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

Recommendations:

It is recommended to revoke the C'TO granted and issuing of closure order against the
said industry under Section-31A of the Air (Prevention and Control of Pollution) Act,
e

1981 (as amended). % ' T
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24.1.

M o ,
/s ShriBajrang Stone, Village-Bhagautidei, Bhagwat, Chunar, Mirzapur.

a) TB';E S‘alq Industry is informed to be established at Arazi No. 185, 186 & 181 Village-
agaulldelm, Post-Patihatta,Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur. The

Geo-coordinates of the industry is 25.048 14-latitude and 82.981082-longitude.

b) Stone Crusher was found in operational condition. Stone grits are produced by the
referred industry using boulders.

¢) The plants and machinerythe industry such as primary jaw crusher, secondary jaw
crusher, vibrating screens (waterfall) and conveyor belts were found partiallyuncovered
and end of conveyor belts were found partially covered.

d)

gl

A telescopic suit was found not installed at the ends of the conveyor belts. 01 no. of water
sprinkler was found installed only at jaw crushers and conveyor belts. Water sprinklers
are not installed at barricading situated in west direction. Thus, adequate water sprinkling
system was not found installed to control fugitive dust emission in the industry and
partially installed water sprinkling system was found operational condition.
It was found that 02 no. of anti smog gun is being used to control dust emission generated
by vehicular movement in the industry premises.
Separate energy meter for consumption of electricity used in water sprinkling and
electromagnetic flow meter (water meter) for measurement of quantity of water
consumption were not found installed.
Wind breaking wall of 12 feet height was not found constructed in the industry premises,
which is showing violation of condition imposed in CTO.Partially barricading of
approximate approx. 10 feet height as wind breaking wall was found established in east
and west directions of industry. Barricading was not situated in north direction. Thus,
Barricading as wind breaking wall situated in the industry premises is not suitable as per
condition imposed in CTO.
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h)

K)

24.2.

b)

25.1.

b)

c)

Partially plantation has been done i 290 i i 1vi
ol oy €en done in premises t}f mdus‘tr_y as green belt devolving activity,
, was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

DG set of capacity 500 KVA was found establish in industry premises. The height of the
Stack attached at the exhaust of the DG set was not found to be as per the standards
prescribed by the Board for the control of gaseous emissions generated from the DG set
in the industry.

The Industry has not submitted compliance report of conditions imposed in CTO(Air and
Water) dated 14.07.2022 issued by SPCB. The CTO is valid up to dated 31.07.2027. The
stone crusher is not complying conditions imposed in CTO.

The industry is being operated without installation of proper air pollution control systems

whichis showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

Recommendations:

It is recommended to revoke the CTO granted and issuing of closure order against the
said industry under Section-31A of the Air (Prevention and Control of Pollution) Act,
1981 (as amended).

It is also recommended to impose environmental compensation in compliance with the

instructions of Hon'ble National Green Tribunal, New Delhi, for the violation period on
the industry.

M/s Jai MaaDurga Mixture Plant, Village-Bhagautidei, Bhagwat, Chunar,
Mirzapur.

The said industry is informed to be established at Arazi No. 587, 588 & 605 Mi, Village-
Bhagautidei, Post-Patihatta,Pargana-Bhagwat, Tehsil-Chunar, District-Mirzapur. The
Geo-coordinates of the industry is 25.056860-latitude and 82.991243-longitude.

Stone Crusher was found in operational condition. Stone grits are produced by the
referred industry using boulders.

The plants and machinery of the industry such as primary jaw crusher, secondary jaw
crusher, vibrating screens (waterfall) and ends of conveyor belts were not found fully
covered. Primary jaw crusher, secondary jaw crusher and Vibrating Screen (water fall)
were found partially covered and end of conveyor belts were also not found covered.
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d) A telescopic suit was found not insta]lg:pfﬂ the ends of the conveyor belts.01 no. of water
sprinkler was found installed only at jaw crushers and two conveyor belts. Water
sprinklers are not installed at barricading situated in west direction. Water sprinklers were
not found installed at vibrating screen. Thus, adequate water sprinkling system was not
found installed to control fugitive dust emission in the industry and partially installed
waler sprinkling system was found operational condition.

e) 1t was found that 02 no. of anti smog gun is being used to control dust emission generated
by vehicular movement in the industry premises.

) Separate energy meter for consumption of electricity used in water sprinkling was not
found installed. Water meter for measurement of quantity of water consumption was
found installed.

g) Wind breaking wall of 12 feet height was not found constructed in the industry premises,
which is showing violation of condition imposed in CTO.Partially barricading of
approximate approx. 9.5 feet height as wind breaking wall was found established in west,
south and north directions of industry. Barricading was not situated in east direction.Thus,

Barricading as wind breaking wall situated in the industry premises is not suitable as per
condition imposed in CTO.

h) Proper green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

i) DG set of capacity 500 KVA and 63 KVA was found establish in industry premises. The
height of the Stack attached at the exhaust of the DG set was not found to be as per the
standards prescribed by the Board for the control of gaseous emissions generated from the
DG set in the industry

j) The Industry has not submitted compliance report of conditions imposed in CTO({Air and
Water) dated 14.01.2021 issued by SPCB. The CTO is valid up to dated 31.07.2025. The
stone crusher is not complying conditions imposed in CTO.

k) The industry is being operated without installation of proper air pollution control syvstems

whichis showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

25.2.  Recommendations:

i) IUas recommended o revoke the CTO granted and issuing ol closure order agamst the
said mdustry under Scction-31A of the A (Prevention and Control of Pollution) Act
T98 1 (as amended ).

b)

Itis also recommended 1o HNpOse environment

_ : al compensation in compliance with the
instructions ol Hon'ble National Green 1ribunal

; New Delhi, tor the violation period on
the industry. ;
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c)

f)
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M/s Rajesh Bhai Patel (Stone Crusher Unit), Village- Bhagautidei, Bhagwawt
Chunar, Mirzapur. ,

The said industry is informed to be established at Arazi No. 704 Mi, Village-
Bhagautidel, Post-Patihatta,Pargana-Bhagwawt, ‘T'chsil-Chunar, District-Mirzapur. The
Geo-coordinates of the industry is 25.062435-latitude and 82.99987 [ -longitude.

Stone Crusher was found in operational condition. Stone grits are produced by the
referred industry using boulders.

The plants and machinery of the industry such as primary jaw crusher, sccondary jaw
crusher, vibrating screens (waterfall) and ends ol conveyor belts were not found fully
covered. Primary jaw crusher, secondary jaw crushers were found partially covered.
Vibrating Screen (water fall) were found partially covered and end of conveyor belts were
also not found covered.

A telescopic suit was found not installed at the ends ol the conveyor belts, Water
sprinkler was not found installed at jaw crushers and conveyor belts. Water sprinklers are
not installed at barricading situated in east direction. Water sprinklers were not found
installed at vibrating screen. Thus, adequate water sprinkling system was not found
installed to control fugitive dust emission in the industry and partially installed water
sprinkling system was found operational condition.

It was found that anti smog gun is not being used to control dust emission generated by
vehicular movement in the industry premises water sprinkling system was not found
installed to control fugitive dust emission in the industry and partially installed water
sprinkling system was found non-operational condition.

Separate energy meter for consumption of clectricity used in water sprinkling and
clectromagnetic flow meter (water meter) for measurement of quantity of water
consumption were not found installed.

Wind breaking wall of 12 feet height was not lound constructed in the industry premises,
which is showing violation of condition imposed in CTO.Partially barricading  of
approximate approx. 10feet height as wind breaking wall was found established in cast
and west directions of industry. Barricading was not situated in- north and south
dircctions. Thus, Barricading as wind breaking wall situated in the industry premises is
not suitable as per condition imposed in CTO.

= ¥
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h)

k)

l'jmpef green belt was not found developed in the industry as per office memorandum
issued by SPCB vide dated 27.02.2020. Metallic road was not found constructed inside
the premises of industry.

DG set of capacity 500 KVA was found establish in industry premises. The height of the
Stack attached at the exhaust of the DG set was not found to be as per the standards
prescribed by the Board for the control of gaseous emissions generated from the DG set
in the industry.

The Industry has not submitted compliance report of conditions imposed in CTO(Air and
Water) dated 13.11.2020 issued by SPCB. The CTO is valid up to dated 31.07.2025. The
stone crusher is not complying conditions imposed in CTO.

The industry is being operated without installation of proper air pollution control systems
whichis showing violation of the provisions contained in the Prevention and Control of
Air Pollution Act, 1981 (as amended).

76.2. Recommendations:

a) In view of the above observations found during site visit, it

is recommended to revoke the

CTO granted and issuing of closure order against the said industry under Section-31A of

the Air (Prevention and Control of P
b) In view of the above observations
impose environmental compensatio
National Green Tribunal, New Delhi,

n in c

ollution) Act, 1981 (as amended).

found during site visit, it is also recommended to
ompliance with the instructions of Hon'ble
for the violation period on the industry.

Accordingly above, the factual report has been forwarded for further necessary action please.

[
| Name of the Committee members

1. | Shri Navneet Sehara (IAS)

| | Joint Magistrate/SDM,

| | Chunar, Mirzapur

2 Shri Shailendra ﬁgT
| Mining Officer,

Mirzapur

13 "Shri Umesh Kumar Gupla,

Assistant Environment Engineer,

Regional Office,

UPPCB, Sonbhadra

4. | Circle Officer (Police),

Chunar,

| |Mirzapur.

Dated: 0G| 3] 2023

Signature o
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TRB-Lsow26/0.A. No. 521/2022 Retie—e4 fo<7 222 3

S IEE ]

0 WSt ERe st & Rrarveia sogo Ho-s21,/2022 ST @
SOM0 IS TG 3 F R o ftids 01.09.2022 B aFuTerT ¥ Wgw WRR gRT
W B T R ¥ 9 it wegfve @ g o P 8-

Y Controlling of dust emission is a challenge in the area in question, therefore, commitree
in view that a Joint Committee will constituted by local administration comprising of State PCB,
Mining Department, concerned SDMs and Police to review the situation of dust arising from
Stone Crushers operational in the areas and compliances of the CTQ condition imposed by U.P.
Pollution Control Board and if any violation is found by any of the Stone Crusher unit
recommendation be sent to State PCB 1o revoke the CTQ granted and take JSurther necessary
action as per provisions of Air (Prevention and Control of Pollution) Act, 1981 and
Environmental compensation should be imposed against the violaters for the defaulting days.”

ST WA g1 & T W B anee A W wdl #Ra afveRer 2T Soe
T # qiive omew faie-—27.04.2023 B T 39 g 8-
"....7. The Joint Committee is directed to undertake requisite visits to each of the 26 stone
crushers, verify the factual position regarding compliance with consent conditions and submit its

report within two months by e-mail at Judicial-ngt@gov.in preferably in the Sform of searchable
PDF/OCR Support PDF and not in the Jorm of Image PDF....."

S affa wioshodlo g wRa amdw fevim—27.062023 U 2Y
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List of 26 Nos. S
t
one Crusher Unitg of the 04 Villages i.c. ,Bhagauti Dei, Sonpur Biyahur and

Chak]aln District-Mirzapur

ET g e
“NO. | District |N oo AR e
—— P and address of the Stone (,rmhers Unit Units -
1| MmzapuR E:EQ,EEEZAN CONSTRUCTION, CHAKIATA, AHRAURA, CHUNAR- j
2 |MIRZAPUR | AR |
— MIRZAPUR |M/S MAA GAYATRI STONE WORKS, SONPUR, AHRAURA. CHUEi‘f‘r ‘i
3 | MIRZAPUR [M/S MAHAKAL MINNING & CONSTRUCTION , SONPUR, BHAG ‘
- CHUNAR, MIRZAPUR. —]
——ﬁ——__lﬂ_?—ﬂl’yR M/S P.N.C. INFRASTECH 1.TD, SONPUR, CHUNAR, MIRZAPUR g
3 |MIRZAPUR [M/S S.U. | ENTERPRISES, SONPUR, CHUNAR. MIRZAPUR - e
6 | MIRZAPUR |M/s UMA STONE WORKS, ARAZI NO 140.57 ka, SONPUR BHAGWAT
— " |AHRAURA CHUNAR MIRZAPUR e
|9 WRZAPUR Ms IDEAL VISIONS ARAZI NO. 131, VILLAGE-SONPUR, PARGANA-
Lo _ __ |BHAGWAT. TEHSIL-CHUNAR, DISTRICT-MIRZAPUR
| 3 MIRZAPUR M/S RAJ ASSOCIATE CRUSHER PLANT, VILLAGE-SONPUR, PARGANA-
L BHAGWAT. TEHSIL-CHUNAR, DISTRICT-MIRZAPUR
9 | MIRZAPUR |M/s RAJ LAXMI ENTERPRISES, VILLAGE-SONPUR, PARGANA- BHAGWAT
i TEHSIL-CHUNAR, DISTRICT-MIRZAPUR !
10 | MIRZAPUR |M/s RK. CONSTRUCTION C0.,VILLAGE-SONPUR, PARGANA-BHAGWAT.
TEHSIL-CHUNAR, DISTRICT-MIRZAPUR
" 11| MIRZAPUR |M/s MAA SHITLA STONE (STONE CRUSHER UNIT),VILLAGE-SONPUR.
. PARGANA-BHAGWAT. TEHSIL-CHUNAR, DISTRICT-MIRZAPUR
. M/S P.B.R. INFRATECH PRIVATE LTD., UNIT-04, VILL.-SONPUR, TEH.-
12 |MIRZAPUR |~/ /NAR. MIRZAPUR
M/S SATYA NARAIN SINGH CONS. PVT. LTD (FORMELY P.B.R.
13 | MIRZAPUR |INFRATECH PRIVATE LTD., (STONE CRUSHER UNIT-03)), VILL.-SONPUR,
; TEH.-CHUNAR, MIRZAPUR
4| MIRZAPUR |M/s ASHIRWAD STONE (EX. NAME M/S ASHIRWAD STONE WORKS)
- BHAGAUTI DEL PATIHATTA, CHUNAR, MIRZAPUR
15 | MIRZAPUR |M/S ELIT STONES BHAGAUTI DEL, CHUNAR. MIRZAPUR
| T
Y [—— Esﬂgfgﬁla SAGAR SINGH (STONE CRUSHER), BHAGAUTI DEI, CHUNAR.
, .
17 | MIRZAPUR |M/S NILAMA SINGH (Ex. NAME- M/s MAA VINDHYAVASINI STONE
el WORKS). BHAGAUTIDEI, CHUNAR, MIRZAPUR
1§ | MIRZAPUR |M/S RAJESH BHAIPATEL, ARAZINO. 18072, BHAGAUTI DEI, PATIHATTA.,
| _ CHUNAR, MIRZAPUR
/S RAJU STONE PRODUCT : ,
., ﬂliZAPHRTONE ODUCT, BHAGAUTI DEI, PATIHATTA, CHUNAR.
20 | MIRZAPUR |M/S RAUF KHAN, BHAGAUTI DEI, CHUNAR MIRZAPUR i
M/S SHRIKRISHNA STONE CRUSHER, BHAGAUTI DEI, PATIHATTA.
21 | MIRZAPUR [0 NAR, MIRZAPUR
M/s RIYA ENTERPRISES (EX NAME" TRIDEV STONE), BHAGAUTI DEL
22 |MIRZAPUR |,  [HATTA, CHUNAR, MIRZAPUR
25 | MIRZAPUR Eﬁt TL\:JUE‘;H;\ TBHUJA STONE BHAGAUTI DEL, PATIHATTA, CHUNAR.
o |M/s SHRI BAJARANG STONE BHAGAUTI DEL PATIHAT
24 |MIRZAPUR |\ oo b TA.CHUNAR,
M/s JIAY MAA DURGAL MIXTUR PLANT, BHAGAUTI DEL PATIHATTA. |
N " v
25 | MIRZAPUR |0 UNAR, MIRZAPUR
M/s RAJESH BHAI PATEL (STONE CRUSHER UNIT) ARAZI NO. 704 ML,
26 | MIRZAPUR |VILL. BHAGWATI DEI, POST-PATIHATTA, PARGANABHAGWAWT, TEH.
CHUNAR, DISTT. MIRZAPUR(U.P.)




